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ITEM NO.301               COURT NO.12               SECTION PIL-W
               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 728/2015

ARJUN GOPAL & ORS.                                 Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

([PART HEARD BY HON. M.R. SHAH AND HON. A.S. BOPANNA, JJ.] 
 IA No. 53741/2022 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 48692/2022 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 15541/2021 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 24794/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 178878/2018 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 76593/2019 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 72421/2019 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 44727/2021 - CLARIFICATION/DIRECTION
 IA No. 119396/2017 - CLARIFICATION/DIRECTION
 IA No. 110450/2021 - CLARIFICATION/DIRECTION
 IA No. 48688/2022 - EXEMPTION FROM FILING O.T.
 IA No. 13877/2019 - EXEMPTION FROM FILING O.T.
 IA No. 53739/2022 - INTERVENTION APPLICATION
 IA No. 48687/2022 - INTERVENTION APPLICATION
 IA No. 131488/2021 - INTERVENTION APPLICATION
 IA No. 10915/2019 - INTERVENTION/IMPLEADMENT
 IA No. 4/2019 - INTERVENTION/IMPLEADMENT
 IA No. 58280/2021 - INTERVENTION/IMPLEADMENT
 IA No. 179554/2018 - INTERVENTION/IMPLEADMENT
 IA No. 179145/2018 - INTERVENTION/IMPLEADMENT
 IA No. 179036/2018 - INTERVENTION/IMPLEADMENT
 IA No. 178876/2018 - INTERVENTION/IMPLEADMENT
 IA No. 105478/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 140787/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)
 
WITH
W.P.(C) No. 899/2016 (PIL-W)

W.P.(C) No. 895/2016 (PIL-W)

W.P.(C) No. 213/2017 (PIL-W)

W.P.(C) No. 891/2016 (PIL-W)
 
Date : 19-04-2022 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE M.R. SHAH
         HON'BLE MR. JUSTICE A.S. BOPANNA
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For Petitioner(s) Mr. Gopal Sankaranarayanan, Sr. Adv.
Ms. Haripriya Padmanabhan, Adv.
Ms. Pooja Dhar, AOR
Ms. Ishita Chowdhury, Adv.
Ms. Aditi Gupta, Adv.
Gunjan Ahuja, Adv.
Mr. Praful Pratap Singh, Adv.

                   M/S. Manoj Swarup And Co., AOR
                   Mr. Abhishek Agarwal, AOR
                   Petitioner-in-person                 
                  
For Respondent(s) Ms. Aishwarya Bhati, ASG

Mr. Ajit Kumar Sinha, Sr. Adv.
Mr. Vibhu Shanker Mishra, Adv.
Ms. Archana Pathak Dave, Adv.
Mr. Satya Lipsu Ray, Adv.
Mr. Balendu Shekhar, Adv.
Mr. Salvador Santosh Rebello, Adv.
Mohammed Akhil Nazeer, Adv.
Mr. R.D. Singh, Adv.
Mr. Mani S. Mishra, Adv.
Mr. S. N. Terdol, AOR 

                   Mr. Gurmeet Singh Makker, AOR

                    Mr. Mohinder Jit Singh, AOR
                    Mr. Suvidutt M.S., AOR
                    Mr. Ashok Kumar Gupta II, AOR
                    Mrs. Yugandhara Pawar Jha, AOR
                    Mr. S. K. Verma, AOR
                    Mr. Anish R. Shah, AOR
                    Mrs.  V. D. Khanna, AOR
                    Ms. Rohini Musa, AOR

Mr. Rajiv Dutta, Sr. Adv.
Mr. M. A. Chinnasamy, AOR
Ms. C. Rubavathi, Adv.
Mr. C. Raghavendren, Adv.
Mr. M. Veera Ragavan, Adv.
Mr. CH.L. Sarveswar, Adv.

                    Mr. B. Krishna Prasad, AOR
                    M/s. Corporate Law Group, AOR
                    Mr. B. V. Balaram Das, AOR

                   Mr. Chirag M. Shroff, AOR
Mr. Amandeep Mehta, Adv.

                    Mr. Chandan Kumar, AOR

Mr. Dushyant Dave, Sr. Adv.
Mr. S.S. Madhavan, Adv.

                   Mr. Pranav Sachdeva, AOR
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Mr. Jatin Bhardwaj, Adv.
Ms. Neha Sangwan, Adv.

                   Mr. Sanjay Kumar Tyagi, AOR

Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv.
Mr. T.K. Nayak, Adv.
Mr. Ranjan Mukherjee, Adv.

                   Applicant-in-person

                    Ms. Vandana Sehgal, AOR

Mr. R.K. Rathore, Adv.
                   Ms. Ranjeeta Rohatgi, AOR

Ms. Samten Doma, Adv.

Mrs. Mrinal Elker Mazumdar Adv.
Ms. Indira Bhakar Adv.
Mr. Mukesh Verma Adv.

                  Mr. Gurmeet Singh Makker, AOR

Mr. Rajeev Kumar Yadav, Adv.         

                    Ms. Manisha Ambwani, AOR

Mr. Ratnakar Dhash, Sr. Adv.
                   Mr. G. Sivabalamurugan, AOR

Mr. Selvaraj Mahendran, Adv.
Mr. P. Shankar, Adv.

                   Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.

                    Ms. Lakshmi Ramamurthy, AOR

                   Mr. P. V. Yogeswaran, AOR
Mr. Ashish Kumar Upadhyay, Adv.
Mr. Y. Lokesh, Adv.
Mr. V. Sibi Kargil, Adv.
Mr. V. Kandha Prabhu, Adv.
Mr. Arun Singh, Adv.
Mr. Anubhav Chaturvedi, Adv.
Mr. Pankaj Agarwal, Avd.
Mr. Suryanarayan Patro, Adv.

                    Mrs. Malavika Jayanth, AOR
                    Mr. Ranjan Mukherjee, AOR
                    Mr. Anand Dilip Landge, AOR

Ms. Ruchira Gupta, Adv.
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Ms. Nancy Shah, Adv.
Mr. Shishir Deshpande, AOR

Mr. Arunabh Chowdhury, Sr. Adv.
Ms. Pragya Baghel, Adv.

                   Ms. Pallavi Langar, AOR
Mr. Abhishek Ray, Adv.
Mr. Aditya Kumar, Adv.

                    Mr. K. V. Muthu Kumar, AOR
                    Mr. Aravindh S., AOR

Mr. Jayesh Gaurav, Adv.
Ms. Diksha Ojha, Adv.

         Mr. Farrukh Rasheed, AOR
Mr. Mahesh Kumar, Adv.

Ms. Anita Shenoy, Sr. Adv.
Mr. B. Karunakaran, Adv.
Ayushma Awasthi, Adv.

                   Mr. S. Gowthaman, AOR

                   Ms. Uttara Babbar, AOR
Mr. Manan Bansal, Adv.

Mr. Suhaan Mukerji, Adv.
Mr. Nikhil Parikshith, Adv.
Mr. Vishal Prasad, Adv.
Mr. Abhishek Manchanda, Adv.
Mr. Sayandeep Pahari, Adv.
Mr. Tanmay Sinha, Adv.

                   M/s. PLR Chambers And Co., AOR

                   Mr. Hitendra Nath Rath, AOR

Ms. Aishwarya Bhati, ASG
Mr. Ajit Kumar Sinha, Sr. Adv.
Mr. B.K. Satija, Adv.
Mr. R.R. Rajesh, Adv.
Ms. Ruchi Kohli, Adv.
Mohammed Akhil, Adv.
Ms. Srishti Mishra, Adv.
Ms. Ameya Thanvi, Adv.
Mr. Raj Bahadur Yadav, AOR

                   Mr. Arvind Kumar Sharma, AOR
                   Mr. Amrish Kumar, AOR

                   Mr. Shuvodeep Roy, AOR
Mr. Ishaan Borthakur, Adv.

                   Mr. Sandeep Kumar Jha, AOR

                   Ms. Madhumita Bhattacharjee, AOR
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Mr. Anant, Adv.

                    Mr. Samir Ali Khan, AOR
                    Mr. Fuzail Ahmad Ayyubi, AOR

Mr. Siddhesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya Hasija, Adv.
Mr. Akash Singh, Adv.
Ms. Preeti Singh, Adv.

                   Mr. Nirnimesh Dube, AOR

                    Mr. Vaibhav Manu Srivastava, AOR
                    Mr. Subhro Sanyal, AOR

                    Ms. Supriya Juneja, AOR

Mr. Ajay Bansal, Adv.
Mr. Praveen Swarup, AOR
Ms. Payal Swarup, Adv.
mr. Gaurva Yadva, Adv.

Mr. Mukesh Verma, Adv.
                   Mr. Yash Pal Dhingra, AOR

                   Mr. Arvind Kumar, AOR

Mr. G.M. Kawoosa, Adv.
                   Ms. Taruna Ardhendumauli Prasad, AOR
                    Mr. Vinodh Kanna B., AOR
                    Ms. Astha Sharma, AOR
                    Mr. M. Yogesh Kanna, AOR

                   Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupama Ngangom, Adv.
Mr. Krishna Shree Devee, Adv.
Mr. Saurabh Choudhary, Adv.
Mr. Wahengbam Immanuel Meitei, Adv.

Mr. Anil Grover, AAG 
Ms. Noopur Singhal, Adv.
Mr. Rahul Khurana, Adv.
Mr. Satish Kumar, Adv,

                    Mr. Sanjay Kumar Visen, AOR
Mr. Navin Gupta, Adv,
Mr. Suresh Kumar Bhan, Adv.

                    Ms. Nidhi Jaswal, AOR

Mr. Jayanth Muth Raj, Sr. Adv.
Mrs. Malavika J. , Adv.

                   Mr. Sureshan P., AOR
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                    Mrs. Anil Katiyar, AOR

Dr. A.P. Singh, Adv.
Ms. Geeta Chauhan, Adv.
Mr. V.P. Singh, Adv.
Ms. Richa Singh, Adv.
Ms. Pratima Rani, Adv.

                   Mr. Sadashiv, AOR

                   Ms. Usha Nandini V., AOR
                   Ms. Garima Bajaj, AOR

                   Mr. T. V. S. Raghavendra Sreyas, AOR
Mrs. Gayatri Gulati Sreyas, Adv.
Mr. Siddharth Vasudev, Adv.

                   Mr. Tayenjam Momo Singh, AOR

Mr. Mahfooz Ahsan Nazki, AOR
Mr. Polanki Gowtham, Adv.
Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Ms. Rajeswari Mukherjee, Adv.
Mr. K.V. Girish Chowdary, Adv.

                    Mr. Avijit Roy, AOR
                    Ms. Ruchira Goel, AOR

                   Mr. Jayesh K. Unnikrishnan, AOR
Mr. Vijay Pratap Singh, Adv.

Mr. Harin P. Raval, Sr. Adv.
Mr. S.S. Madhavan, Adv.
Ms. Neha Rathi, AOR
Mr. Kartikeya Kanojiya, Adv.

Mr. Harin P. Raval, Sr. Adv.
Mr. S.S. Madhavan, Adv.
Mr. Pranav Sachdeva, AOR
Mr. Jatin Bhardwaj, Adv.
Mr. Kartikeya Kanojiya, Adv.

                   Mr. M. Shoeb Alam, AOR

                   Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

                    Mr. Ashiesh Kumar, AOR

                   Mr. D. Kumanan, AOR
Mr. Sheikh F. Kalia, Adv.



7

                   Ms. G. Indira, AOR

Mr. V. Krishnamurthy, Sr.Adv./AAG
Dr. Joseph Aristotle S., AOR
Ms. Nupur Sharma, Adv.
Mr. Shobhit Dwivedi, Adv.
Mr. Sanjeev Kumar Mahara, Adv.
Ms. Jessica Bhardwaj, Adv.

Mr. Amit Kumar Singh, Adv.
                   Ms. K. Enatoli Sema, AOR

Ms. Chubalemla Chang, Adv.

Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Ms. Rajlakshmi Singh, Adv.
Mr. Sunil Saraogi, Adv.

                   Mr. Narendra Kumar, AOR

                   Mr. Jogy Scaria, AOR
Ms. Beena Victor, Adv.
Mr. Ravi Lomod, Adv.

                   Mr. S. Ravi Shankar, AOR
Ms. Yamunah Nachiar, Adv.
Bhanu Kapoor, Adv.

Mr. Manoj Selvaraj S., Adv.
Mohammad Javed Malik, Adv.
Mr. Bharath K. , Adv.
Mr. Arivazhagan A.C., Adv.

                   Ms. Aswathi M.K., AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

With the consent of learned counsel appearing for the parties,

put up for final disposal on 26.07.2022.

(R. NATARAJAN)                                  (NISHA TRIPATHI)
ASTT. REGISTRAR-cum-PS                           BRANCH OFFICER
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